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Setting up of a Mini Steel Plant in Kanpur

*103. SHRI M, KATHAMUTHU :
Will the Minister of STFEL AND MINES
be pleased to state :

(a) whether the proposal submitted by
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the U. P. Industrial Development Corpora-
tion to set up mini steel plant for producing
special steel at Kanpur has been approved
by the Centre ;

(b) if so, the time by which the propo-
sed mini steel plant is likely to be sct up ;

(c) the employment potential and pro-
duction capacity of the proposed plant ; and

(d) the estimated cost of the proposal ?

THE MINISTER OF STEEL AND
MINES (SHR1S. MOHAN KUMARA-
MANGALAM) : (a) A letter of intent has
been issued to M/s U. P, State Industrial
Corporation, Kanpur on 28.6.71 for the
establishment of a new industrial undertak-
ing in UP for the manufacture of mild steel
billets from scrap in an electric are furnace
cum continuous casting unit, It is presumed
that the question refers to this unit. The
exact location of the plant in the State has
not been indicated by the Corporation,

(b) The Corporation hope to start pro-
duction in 18 months.

(c) The unit will have a capacity to
produce 100,000 tonnes of mild steel billets
per annum and is expected to provide
employment to 740 persons in managerial,
supervisory, clerical, labour and other
categories.

(d) The fixed assets of the project have
been indicated to be Rs. 480 lakhs.

Report of Technical Committee on collapse
of roof in Steel Melting Shop at
Rourkela Steel Plant

*104. SHRI DINESH JOARDER :
SHRI C. CHITTIBABU :
Will the Minister of STEEL AND

MINES be pleased to state :

(a) whether the technical Committee set
up to investigate the collapse of roof in the
Steel Melting Shop of Rourkela Steel Plant
has submitted its report ;

(b) if so, the recommendations and
findings thereof ; and

(c) the steps taken by Government io
the matter ?

THE MINISTER OF STEEL AND
MINES (SHRI S. MOHAN KUMARA-
MANGALAM) : (a) Yes, Sir.

(b) and (c). A statement is laid on the
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Arrears of dues and levy from Stevedores
to the Mormugao Dock Labour Board

*105. SHRI DASARATHA DEB : Will
the Minister of LABOUR AND REHABI-
LITATION be pleased to state :

(a) whether any arrears of dues and
levy were pending till the 30th June from
the 12 Stevedores to the Mormugao Dock
Labour Board ;

(b) if so, the exact balance of the
Stevedores as duc and the date from which
the arrears are pending ;

(c) the reasons for the failure of the
recovery of these dues and who was respon-
sible for the same ; and

(d) the action taken against the defaul-
fer Stevedores as per Mormugao Dock
Workers (Regulation of Employment) Sche-
me 1965 ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K. KHA-
DILKAR : (a) Yes.

(b} Rs. 29/- Lakhs including the dispu-
ted amount of Rs. 3.5 lakhs towards pay-
ments of additional hazerees on Ferromo
Barges. These arrears have occumulated
over a period of last two years.

(c) The Stevedores have not paid the
dues in time inspite of repeated instructions.
They pleaded their inability to pay the dues
in time mainly because of the payments
they had to make on account of Wage
Boatd recommendations and Barge Crew
Award. Some of the Stevedoring members
who aic not exporters had to realise from
their principals the incidence of increase in
the cost per working fon. The administrative
Body is responsible for the failure to recover
the arrears.

(d) The Mormugao Dock Labour Board
in resolution passed in the Board’s meeting
held on  30th June, 1971 authorised the
Deputy Chairman to recover the dues from
the Stevedores and  take action against the
defaulting Stevedores.

Bonus formula for advance-payment

*106. SHRI NIHAR LASKAR : Will
the Minister of LABOUR AND REHABI-
LITATION be pleased to state :

(8) whether workers will receive an
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advance ranging from 5 per cent to 8-1/3
per cent depending on the profits of each
industrial unit under a new formuia of the
Bonus Act ;

(b) whether the workers of the depart-
mentally-run organizations and those co-
vered by the Pay Commission will also
receive the ‘‘advance” ; and

(c) if not, the reasons therefor ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K. KHA-
DILKAR) : (a) to (c). An ad hoc formula
for payment of advances pending review of
the Bonus Act has been evolved. It envisa-
ges advances ranging from 1 to 4-1/3%. As
the Bonus Act is not applicable to workers
of the Departmental Public Sector Under-
takings the advances envisaged under the
ad hoc fromula are not payaple to them.

Dispersal of Bangla Desh Refugees
*107. SHRI S, C. SAMANTA :
SHRI D. P. JADEJA :

Will the Minister of LABOUR AND
REHABILITATION be pleased to state :

(a) whether arrangements have been
made for speedy dispersal of evacuees out-
side West Bengal ;

(b) the number and location of camps
so far opened in West Bengal and in other
States with respective number of evacuees
settled there ;

(c) how far the Camp Commandants are
authorised to meet immediate requirements
of the new arrivals such as clothing, medi-
cines and cooking materials etc ; and

(d) the organisational set-up in the
Camps for maintaining disciplined order of
things in co-operation with the inmates
thereof ?

i
THE MINISTER OF LABOUR AND

REHABILITATION (SHRIR. K. KHA-
DILKAR) : (a) Yes, Sir. Apart from shift-
ing refugees from border areas to large-
sized camps within West Bengal, about 2,51
lakhs refugees have been dispersed to Cen-
tral Transit Camps in other States.

(b) A statement is laid on the Table oi ‘

the Sabha,

(¢) The Camp Commandants are autho- ;
rised to meet the immediate requirements o ,
essential items such as food and shelter t,
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